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Both sides/present. 

Counsel for respondents submits that a 

joint counter will be filed in all these cases 	 3i 

within 3 weeks. Counsel for applicant may file 

rejoinder within one weak. Call on 31.1.92. 

17.12.9.1. 

Nofle eppoare. 

NO counter has been ?i.ed deapite severe . 
opportunitie. RccardinIy, List befoo the Bch 

far further divattions on 2 • 3. . 	. 

/ 

31.1.92. 	 (t_ 
IWH 	. 

(9). 	Mr K Ramakumar 
Mr George Hoseph, ACGSC by Mr TA Rajan 

Arguments heard. Judgment on 31.3.92. . 

2.3.92 
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